BENCH-I
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH"
KOLKATA
C.P.No.11/ KB/2016

Present: 1. Hon’ble Member (J) Shri Vijai Pratap Singh
2. Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 08" February 2018, 10.30 A.M

Name of the Company | Om Prakash Agarwal & Ors.-Versus-Capricorn Oils Limited. & Ors.

Under Section 241/242
Sl. Name & Designation of Authorized Appearing on behalf of Signature with
No. | Representative (IN CAPITAL LETTERS) date

| MAc R Salov Rup- 0.8 | A= Uaod
e ol Masdo) aud b tbrede.
PAvocates

o/l, M‘?’\ _So_s'\oi\\z\« DM%\»,Q}VO\,AA"' PetaRao wens ‘J‘{VAM\’(}'W’\QA
Mot Agd Boswy ki, gtk

Ms. MW\@L hordor Adw.
ORDER

Ld. Counsel for the petitioners and the respondent nos.
1, 5 and 6 is present.

Ld. Counsel for the respondent nos. 1, 5 and 6 has filed
written statements, which may be taken on record.
Petitioners have already filed written statements.

List on 21/03/2018 for arguments.

S Sd
Jinan KR.) (V.P.Singh)
Member ()) Member ())




